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Ministry of Health and Family Welfare [Noti. No. S.O. 295(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 558(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 596(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 674(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 854(E)] 
Ministry of Home Affairs [Noti. No. 11024/07/2024-PMA] 
Ministry of Home Affairs [Noti. No. 3/2/2024-Public (1)] 
Ministry of Home Affairs [Noti. No. A-35013/02/2018-Ad-III/1735] 
Ministry of Home Affairs [Noti. No. G.S.R. 781(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4778(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4793(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5053(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5269(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5270(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5280(E)] 
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Ministry of Home Affairs [Noti. No. S.O. 5281(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5299(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5300(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5521(E)] 
Ministry of Home Affairs [Noti. No. S.O. 5650(E)] 
Ministry of Home Affairs [Noti. No. 3/2/2024-Public] 
Ministry of Home Affairs [Noti. No. S.O. 01(E)] 
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Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 642(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 646(E)] 
Ministry of Information and Broadcasting [Noti. No. 19/06/2024-PCI] 
Ministry of Information and Broadcasting [Noti. No. S.O. 5509(E)] 
Ministry of Information and Broadcasting [Noti. No. S.O. 315(E)] 
Ministry of Jal Shakti [Noti. No. S.O. 5379(E)] 
Ministry of Jal Shakti [Noti. No. S.O. 975(E)] 
Ministry of Labour [Noti. No. S.O. 5361(E)] 
Ministry of Labour [Noti. No. S.O. 5362(E)] 
Ministry of Labour [Noti. No. S.O. 5363(E)] 
Ministry of Labour [Noti. No. S.O. 5364(E)] 
Ministry of Labour [Noti. No. S.O. 5513(E)] 
Ministry of Labour [Noti. No. S.O. 5514(E)] 
Ministry of Labour [Noti. No. S-16012/01/2022-L.W(B)] 
Ministry of Labour [Noti. No. S-16012/01/2024-L.W(B)] 
Ministry of Labour [Noti. No. S-16012/05/2011-L.W(B)] 
Ministry of Labour [Noti. No. S.O. 446(E)] 
Ministry of Labour [Noti. No. S.O. 518(E)] 
Ministry of Labour [Noti. No. S.O. 815(E)] 
Ministry of Labour [Noti. No. S.O. 821(E)] 
Ministry of Labour [Noti. No. S.O. 865(E)] 
Ministry of Labour [Noti. No. S.O. 992(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5400(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5401(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5402(E)] 
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Ministry of Law and Justice [Noti. No. S.O. 5403(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5404(E)] 
Ministry of Law and Justice [Noti. No. S.O. 5405(E)] 
Ministry of Law and Justice [Noti. No. BCI:D: 62/2025] 
Ministry of Law and Justice [F. No. A-60011/22/2022-NDIAC] 
Ministry of Law and Justice [F. No. J-11013/5/2024-Judicial] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 22(E)] 
Ministry of Mines [Noti. No. S.O. 5066(E)] 
Ministry of Mines [Noti. No. S.O. 5069(E)] 
Ministry of Mines [Rules of Combined Geo-Scientist Examination, 2025 F. No. M.II-4/1/2024-

Mines.II] 
Ministry of Mines [Ministry of Mines, Indian Bureau of Mines, Recruitment(Amendment) Rules, 

2025 Noti. No. G.S.R. 69(E)] 
Ministry of New and Renewable Energy [Noti. No. S.O. 526(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 07(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 09(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 10(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 27(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4707(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4708(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4709(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5048(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5050(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5101(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5116(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 5201(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 578(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 696(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 870(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 877(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 917(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 977(E)] 
Ministry of Power [Noti. No. 25/1/2023-R&R] 
Ministry of Power [Noti. No. 25/6/2023-R&R] 
Ministry of Power [Noti. No. Eco-M11/2024-CERC] 
Ministry of Power [F. No. Eco-M12/2024-CERC] 
Ministry of Power [Noti. No. S.O. 5043(E)] 
Ministry of Power [Noti. No. S.O. 5044(E)] 
Ministry of Power [Noti. No. S.O. 5119(E)] 
Ministry of Power [Noti. No. S.O. 5470(E)] 
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Ministry of Power [Noti. No. S.O. 5491(E)] 
Ministry of Power [Noti. No. S.O. 5532(E)] 
Ministry of Power [Noti. No. S.O. 5533(E)] 
Ministry of Power [Noti. No. S.O. 5634(E)] 
Ministry of Power [Noti. No. S.O. 619(E)] 
Ministry of Power [Noti. No. S.O. 620(E)] 
Ministry of Power [Noti. No. S.O. 625(E)] 
Ministry of Power [Noti. No. S.O. 675(E)] 
Ministry of Power [Noti. No. S.O. 676(E)] 
Ministry of Power [Noti. No. S.O. 816(E)] 
Ministry of Power [Noti. No. S.O. 864(E)] 
Ministry of Railways [Noti. No. S.O. 146(E)] 
Ministry of Railways [Noti. No. S.O. 06(E)] 
Ministry of Railways [Noti. No. S.O. 31(E)] 
Ministry of Railways [Noti. No. S.O. 369(E)] 
Ministry of Railways [Noti. No. S.O. 375(E)] 
Ministry of Railways [Noti. No. S.O. 376(E)] 
Ministry of Railways [Noti. No. S.O. 377(E)] 
Ministry of Railways [Noti. No. S.O. 378(E)] 
Ministry of Railways [Noti. No. S.O. 379(E)] 
Ministry of Railways [Noti. No. S.O. 380(E)] 
Ministry of Railways [Noti. No. S.O. 381(E)] 
Ministry of Railways [Noti. No. S.O. 382(E)] 
Ministry of Railways [Noti. No. S.O. 383(E)] 
Ministry of Railways [Noti. No. S.O. 384(E)] 
Ministry of Railways [Noti. No. S.O. 385(E)] 
Ministry of Railways [Noti. No. S.O. 387(E)] 
Ministry of Railways [Noti. No. S.O. 388(E)] 
Ministry of Railways [Noti. No. S.O. 389(E)] 
Ministry of Railways [Noti. No. S.O. 390(E)] 
Ministry of Railways [Noti. No. S.O. 391(E)] 
Ministry of Railways [Noti. No. S.O. 392(E)] 
Ministry of Railways [Noti. No. S.O. 393(E)] 
Ministry of Railways [Noti. No. S.O. 394(E)] 
Ministry of Railways [Noti. No. S.O. 395(E)] 
Ministry of Railways [Noti. No. S.O. 396(E)] 
Ministry of Railways [Noti. No. S.O. 400(E)] 
Ministry of Railways [Noti. No. S.O. 401(E)] 
Ministry of Railways [Noti. No. S.O. 402(E)] 
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Ministry of Railways [Noti. No. S.O. 403(E)] 
Ministry of Railways [Noti. No. S.O. 404(E)] 
Ministry of Railways [Noti. No. S.O. 405(E)] 
Ministry of Railways [Noti. No. S.O. 406(E)] 
Ministry of Railways [Noti. No. S.O. 407(E)] 
Ministry of Railways [Noti. No. S.O. 408(E)] 
Ministry of Railways [Noti. No. S.O. 409(E)] 
Ministry of Railways [Noti. No. S.O. 410(E)] 
Ministry of Railways [Noti. No. S.O. 411(E)] 
Ministry of Railways [Noti. No. S.O. 412(E)] 
Ministry of Railways [Noti. No. S.O. 456(E)] 
Ministry of Railways [Noti. No. S.O. 4618(E)] 
Ministry of Railways [Noti. No. S.O. 4627(E)] 
Ministry of Railways [Noti. No. S.O. 4628(E)] 
Ministry of Railways [Noti. No. S.O. 4631(E)] 
Ministry of Railways [Noti. No. S.O. 4635(E)] 
Ministry of Railways [Noti. No. S.O. 4638(E)] 
Ministry of Railways [Noti. No. S.O. 4644(E)] 
Ministry of Railways [Noti. No. S.O. 4645(E)] 
Ministry of Railways [Noti. No. S.O. 4649(E)] 
Ministry of Railways [Noti. No. S.O. 4661(E)] 
Ministry of Railways [Noti. No. S.O. 4713(E)] 
Ministry of Railways [Noti. No. S.O. 4715(E)] 
Ministry of Railways [Noti. No. S.O. 4759(E)] 
Ministry of Railways [Noti. No. S.O. 4773(E)] 
Ministry of Railways [Noti. No. S.O. 4776(E)] 
Ministry of Railways [Noti. No. S.O. 4788(E)] 
Ministry of Railways [Noti. No. S.O. 4789(E)] 
Ministry of Railways [Noti. No. S.O. 4824(E)] 
Ministry of Railways [Noti. No. S.O. 4862(E)] 
Ministry of Railways [Noti. No. S.O. 4868(E)] 
Ministry of Railways [Noti. No. S.O. 4870(E)] 
Ministry of Railways [Noti. No. S.O. 4871(E)] 
Ministry of Railways [Noti. No. S.O. 4879(E)] 
Ministry of Railways [Noti. No. S.O. 4999(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4813(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4818(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4832(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4833(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5006(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5007(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5008(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5009(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5010(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5017(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5019(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5093(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5096(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5139(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5166(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5319(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5352(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5354(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5409(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5419(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5420(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5435(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5436(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5437(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5487(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5488(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5523(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5531(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5584(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1008(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 119(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 120(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 142(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 152(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 173(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 174(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 176(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 208(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 209(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 210(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 211(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 212(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 213(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 236(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 275(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 279(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 332(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 420(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 421(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 433(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 476(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 542(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 546(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 54(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 551(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 671(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 672(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 699(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 700(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 701(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 732(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 762(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 764(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 851(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 852(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 853(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 997(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 998(E)] 
Ministry of Science and Technology [Noti. No. S.O. 114(E)] 
Ministry of Science and Technology [Noti. No. S.O. 895(E)] 
Ministry of Shipping [Noti. No. G.S.R. 672(E)] 
Ministry of Shipping [Noti. No. G.S.R. 673(E)] 
Ministry of Shipping [Noti. No. S.O. 4626(E)] 
Ministry of Shipping [Noti. No. S.O. 5278(E)] 
Ministry of Shipping [Noti. No. A-32014/1/2020-Estt.I] 
Ministry of Shipping [Noti. No. G.S.R. 13(E)] 
Ministry of Shipping [Noti. No. G.S.R. 147(E)] 
Ministry of Shipping [Noti. No. G.S.R. 148(E)] 
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Ministry of Shipping [Noti. No. G.S.R. 14(E)] 
Ministry of Shipping [Noti. No. G.S.R. 15(E)] 
Ministry of Shipping [Noti. No. G.S.R. 16(E)] 
Ministry of Shipping [Noti. No. G.S.R. 17(E)] 
Ministry of Shipping [Noti. No. G.S.R. 18(E)] 
Ministry of Shipping [Noti. No. G.S.R. 83(E)] 
Ministry of Shipping [Notifications No. 39/2024-25] 
Ministry of Shipping [Noti. No. S.O. 140(E)] 
Ministry of Shipping [Noti. No. S.O. 141(E)] 
Ministry of Shipping [Noti. No. S.O. 826(E)] 
Ministry of Shipping [Noti. No. S.O. 964(E)] 
Ministry of Shipping [Noti. No. S.O. 978(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 5447(E)] 
Ministry of Social Justice and Empowerment [F. No. N-16/1/2021-PLAN] 
Ministry of Social Justice and Empowerment [Noti. No. N-16/5/2021-PLAN] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 93(E)] 
Ministry of Statistics and Programme Implementation [Noti. No. S.O. 4827(E)] 
Ministry of Statistics and Programme Implementation [Noti. No. S.O. 4828(E)] 
Ministry of Statistics and Programme Implementation [Noti. No. S.O. 1020(E)] 
Ministry of Textiles [Noti. No. S.O. 4830(E)] 
Ministry of Textiles [Noti. No. S.O. 5324(E)] 
Ministry of Textiles [Noti. No. S.O. 5325(E)] 
Ministry of Textiles [Noti. No. S.O. 5655(E)] 
Ministry of Textiles [Noti. No. S.O. 920(E)] 
Ministry of Textiles [Noti. No. S.O. 921(E)] 
Presidents Secretariat [Noti. No. S.O. 5462(E)] 
Presidents Secretariat [Noti. No. 1-Pres/2025] 
Punjab National Bank [F. No. HRDD/POL/OSR(E)] 
Rajya Sabha Secretariat [Noti. No. RS. 1/4/2024-L] 
Rajya Sabha Secretariat [F. No. LAFEAS-T020/1/2025-Table Office-RSS] 
Rajya Sabha Secretariat [Noti. No. LAFEAS-LS11/1/2025-Legis Sec-RSS] 
Reserve Bank of India [Noti. No. DoR RET.REC.53/12.01.001/2024-25] 

  
State Rule   [2] 

Delhi Home Guards (Amendment), Rules, 2025 
Government of National Capital Territory of Delhi Stenographers Service (Amendment) Rules, 2025 
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